RNI No. MAHENG/2009/35528 '
Reg. No. MH/MR/South-344/2011-13.
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In pursuance of clause (3) of Article 348 of the Constitution of India, the following
translation in English of the Maharashtra Appropriation (Third Excess Expenditure) Act,
2011 (Mah. Act No. XXXVH of 2011), is hereby published under the authority of the Governor.

By order and in the name of the Governor of Maharashira,

H.B. PATEL,
Secretary to Government,
Law and Judiciary Department.

MAHARASHTRA ACT No. XXXVII of 2011.

(First published, after having received the assent of the
Governor in the “Maharashtra Government Gazettee”, on the
22nd December 2011).

An Act to provide for the authorisation of appropriation of moneys
out of the Consolidated Fund of the State to meet the amounts
spent on certain services during the financial year ended on the
thirty-first day of March 2005, in excess of the amounts granted for
those services and for that vear.

WHEREAS by virtue of article 204 of the Constitution of India, -
read with article 205 thereof, it is necessary to provide for the
passing of an Appropriation Act for the authorisation of appropriation
of moneys out of the Consolidated Fund of the State to meet the
amounts spent on certain services during the financial year ended
on the thirty-first day of March 2005, in excess of the amounts
granted for those services and for that year; it is hereby enacted
in the Sixty-second Year.of the Republic of India as follows:—

1. This Act may be called the Maharashtra Appropriation (Third Short title.
Excess Expenditure) Act, 2011. ‘
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Issue of Rs.
3,88,31,72,689
out of the
Consolidated
Fund of the
State to
meet certain
excess
expenditure
for the year

2004-2005.

Appropriation,
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2. From and out of the Consolidated Fund of the State, the
sums specified in column (4) of the Schedule hereto annexed
amounting in aggregate to the sum of three hundred eighty eight
crores, thirty one lakhs, seventy two thousand and six hundred
eighty nine rupees shall be deemed to have been . authorised to
be paid and applied to meet the amount spent for defraying the
several charges in “respect of the services and purposes specified
in column (2) of the Schedule during the financial year ended on
the 31st day of March 2005, in excess -of the amounts granted
for those services and purposes for that financial year.

3. The sums deemed to have been authorised to be paid and.
applied from and out of the Consolidated Fund of the State under
this Act shall be deemed to have been appropriated for the services
and purposes expressed in the Schedule in relation to the fimancial
year ended on the thirty-first day of March 2005.
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. THE SCHEDULE
(See sections 2 and 3)

PO

No. of . Surms not exceeding —
Grant or Services and Purposes Head of Account Voted by the Charged on Total |
Other Legislative the Consolidated -
Appropriation Assembly Funds
) @) | 3)
A-EXPENDITURE ONREVENUE ACCOUNT Rs. Rs. Rs.
General Administration Department ’
.~ 2205, Artand Culture o
' "' 2216, Housing :
A5 Social Services . " 2235, Social Security and Welfare 6,42,79,966 - 53,952 6,43,33,918
' 2250, Other Social Services
9251, Secretariat-Social Services
- Total-General Ad.ministrat_ion Department 6,42,79,966. 53,952 6,43,33,018
Revenue and Forests Department '
C2 Stamps and Registration .+ 2030, Stamps and Registration 3,26,26,710 3,26,26,710
- 2217, Urban Development
2225, Welfare of Scheduled Castes,Scheduled .
B Tribes and Other Backward Classes. ‘
C5  Other Social Services 1 2235, Social Security and Welfare 2,13,14,042 2,13,14,042
- 2250, Other Social Services '
2406, Forestry and Wild Life
C-7 Forest % "9415, Agricultural Research and Education 2,93.32,667 2,93,32,667
. Total-Revenue and Forests Department 6,19,59,377 2,13,14,042 8,32,73,419
School Education and Sports Dep artment
. _ (School Education Department)- _
E-1 Interest Pa&ment, ‘2049, Interest Payment - 3,05,54,105 3,05,64,105
3,05,54,105

Tatal-School Education and Sports Departmerit

3,05,54,105
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SCHEDULE—Contd. = x

(1) (@) | 3) : (4)
Finance Department Rs. Rs. Rs. )
G-7  Social Security and Welfare. 2235, Social Secur:ity and Welfare : 3,98,319 3,98,319
Total-Finance Department - . 3,98,319 - 3,98,319

Pubtic Works Department .
H-3 Housing. 2216, Housing 2,15,06,039 9,15,06,039

Total-Public Works Department 2,15,06,039 . 2.15,06,039

Water Resources Department

(frrigation Departlment)
72402, Soil and.Water Conservation. . N
; 2701, Major and Medium Irrigation
© 2702, Minor Irrigation '
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I-1 Irrigation, Power and Other . 2705, Command Area Development - 12,53,983 ’ 12,53,983
Economic Services. | ’
' 2711, Flood Control and Drainage
2801, Power
« 3402, Space Researach
Total-Water Resources Department 12,53,983 - 12,563,983
Law and Judiciary Department ' - 7

.E-J-l Administration of Justice. ' 2014, Administration of Justice - — 2,46,41,761 2,46,41,761
Total-Law and Judiciary Department 2,46,41,761 2,46,41,761
Rural Development and Water Conservation Depariment : . -
' L-1 Interest Payment. ] 2049, Interest Payment 17,15,90,138 17,15,90,138
Total-Rural Deve[oprnent and Water Conservation Departiment 17,15,90,138 17,15,90,138
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Food,Civil Supplies and Consumer Protection Department

y 3451, Secretariat-Economic Services

Secretariat-Economic Services 3475, Other General Economic Services 26,34,738

26,34,738
“Total-Food,Civil Suppliés and Consumer Protection Department ‘ 26,34,738 26,34,738
" Social Justice and Special Assistance Department
{Social Justice, Cultural Affairs, Sports and Special Assistance Department)
Welfare of Scheduled Caste, 2225, Welfare of Scheduled Castes, Scheduled
Scheduled Tribes - Tribes and Other Backward Classes.
and Other Backward Classes. 2235, Social Security and Welfare 2,15,926 2,15,926
Total-Social Justice and Special 2,15,926 2,15,926
Assistance Department. '
. ' Planning Department
Rural Employment. © 2505, Rural Employment 3,24,33,76,924 3,24,33,76,924
Total-Planning Department 3,24,33,76,924 3,24,33,76,924
Housing Department .
Interest Payment. | 2049, Interest Payment 4,06,90,146 4,06,90,146
- _ Total-Housing Department . £06,90,146 - 4,06,90,146
Medical Education and Drugs Department
‘Medical and Public Health. 2210, Medica} and Public Health 5,86,93,498 5,86,93,498
Total-Medical Education and Drugs bepartment . 5,86,93,498 5,86,93,498 -
Tribal Development Department
Interest Payment. 2049, Interest Payment 14,78,590 ‘ 14,78,590'
14,78,590 - 14,78,590

Total-Tribal Development Department
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SCHEDULE—Contd. . ' ' o

(1) @ - (3) @ . \
Environment Department o Rs. _ " Rs. - Rs.
U-1 Interest Payment. © 2049, Interest Payment E 73,036 . 73,036

Total-Environment Department ~ . 73,036 ' 73,086

Co-operation, Marketing and Textiles Department
{Co-operation and Textiles Department)

9230, Labour and Emp_loymen_i
! 2425, Co-operation . )

V-2  Co-operation. ! " 2851, Village and Small Industries . o 80,197 80,197

i 3451, Secretariat-Economic Services

3456, "Civil Bupplies

. Tota]ﬁCo-operafion,Marketing and Textiles Department : 80,197 80,197
i Higher and Technical Education Department .
W-3 Technical Education. t 2203, Technical Education 10,41,99,737 e - 10,41,99,737

Total-Higher and Technical Education Department 10,41,99,737 . 10,41,99,737

Water Supply and Sanitation Department

Y3 Miner Irrigation. 2702, Minor Irrigation 28,28,868 . : 28,28,868
R Total-Water Supply and Sanitation Department 28,28,868 - 28,28 868
_'I‘otal-A-Expenditure on Reven'ue Account 3,55,94,79,147 199,23,44,195 3,85,18,23,342

B-EXPENDITURE ON CAPTTAL ACCOUNT
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Revenue and Forests Department

"C-11 Internal Debt of the State 6003, Internal Debt of the State Government . . 6,80,397 6,80,397
 Government. ' ’

Total-Revenue and Forests Debartment ) . 6,80,397 - 6,80,397




Urban Development Department
F5 . Capital Expenditure on Social 4217, Capital Outlay on Urban Development

Services. : 5475, Capital Outlay on Other General - ' - 3,04,61,999
Economic Services.

3,04,61,999

Total-Urban Development Department. ) 3,04,61,999

3,04,61,999

Water Resources Departmentr

(Irrigation Department)

" 4402, Capital Outlay on Soil and Water
| Conservation.
4701, Capital Qutlay on Major and Medium
Irrigation. \
. < 4702, Capital Outlay on Miner Irrigation »
I3  Capital Expenditure on "' 4711, Capital Outlay on Flood Control Projects. . - 2,06,951
Irrigation. ' o '
, 4801, Capital Outlay on Power Projects
5402, Capital Qutlay on Space Research

2,06,951

Total-Water Resources Department’ ) - 2,06,951

2,06,951

Total-B-Expenditure on Capital Account, : 3,13,49,347

3,13,49,347

Grand Total- 3,55,04,79,147 32,36,93,542

3,88,31,72,689

ON BEHALF OF GOVERNMENT PRINTING, STATIGNERY AND PUBLICATION, PRINTED AND PURLISHED BY SHRI PARSHURAM JAGANNATH GOSAVI, PRINTED AT GOVERNMENT PRESS,
CIVIL, LINES, NAGPUR-440 001 AND PUBLISHED AT DIRECTORATE OF GOVERNMENT PRINTING, STATIONERY AND PUBLICATION  21-A, NETAJT SUBHASH ROAD, CHARNI ROAD,

MUMBAIL 400 004. .

£EBS I ‘3 Bin/ddod “Ek 2bpa) ‘Olle Lk ladiklive khinlh BRUS Jldik






